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Cash ))61es to D.P.s, Repatriates aD4 
Migrants 

2156. SHRI A. T. PATIL: Will the 
Minister of SUPPLY AND REHABI-
LITATION be pleased to state: 

(a) how many displaced persons, 
repatriates and migrants are being 
paid cash doles, as on 31st October, 
1980; 

(b) the amount ipent from 1st 
April, 1~aO to 31st October, 1980 on 
such cash-doles and what amount will 
be required to be spent on cash doles 
till 31-3-81; a.ad 

(c) schemes being implemented to 
reduce the payment of cash doles? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF SUPPLY AND REHA-
BILITATION (SHRI P. K. THUN. 
GON): (a) to (c). Information is 
being c-Qllected and will be laid on ~ 
Table of the Sabha. 




